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Kulpi Workshop of Central In-
land Water Transport Corporation 
Ltd .• resumption of river services bet-
ween Calcutta and Assam, higher 
training scheme at Calcutta, etc., 
have also been taken up. As a re-
sult of this, there has been a general 
improvement in the transport of Pas-
sengers ~nd goods by waterways at 
different parts of the country. In the 
Fifth Five Year Plan, a provision of 
Rs. 40 cH.res (Rs. 26 crores for Cen-
tral Schemes and Rs. 14 crores as 
loan assistance to the State Govern-
ments) has been made for develop-
ment of inland water transport. The 
provision includes augmentation of 
fleet of Central Inland Water Trans-
port CO:!'!loration Ltd, modernisation 
of Rajabagan Dockyaril, running of 
river serviLes on the Ganga, develop-
ment and improvement of important 
waterways including ancillary facili-
ties 10 the differpnt States, scheme 
for providing 10ail assistance to pri-
vat~ entrepreneul s for acquisition and 
moderl1lsati~n of vpssels, etc. 

Enquiry iuto Bops Seeds Firms 

*16. SHRI RAGHUNANDAN LAL 
BHATIA: 

SHRI P. GANGADEB: 

Will the Minister of AGRICUl.-
TURE be pleased to state: 

(a) whether the attention of Gov-
ernment has been drawn to reports 
in the Press on 20th June, 1974 re-
garding "Imposters and bogus firms 
in seeds racket"; and 

(b) if so, whether any inquiry haa 
been made into this? 

THE lVflNISTEft OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB p. SHINDE): 

(a) Yes, Sir. 

(b) Out of the four specific ins-
tan~s quoted in the newspaper te-

port, detailed repol ts have been cal-
led for from the Governments Qf 
Uttar Pradesh, West Bengal and 
Ra;asthan in regard to the export of 
wheat and paddy from U.P. for seed 
purposes. 

In regari to the third case relat-
ing to th~ activities of R. C. Sharma, 
the Tarai Development Corporation 
has confirmed that this person under 
various aliases was impersonating as 
authorised agent c1 G. B. Pant Uni-
versity/Tarai Development Corpora-
tion for the seeds produced by them. 
It has also been statd:l that he was 
apprehended by the police at Mhow 
(Madhya PradeSh) in September, 
1973. A rE.port Of! the result of inves.. 
tigations by the Police has been cal_ 
led for fr·)m the Go~-ernment of Ma_ 
dhya Prad'!sh. 

In regard to the 4th case regarding 
Onkar Singh Malik the Tarai Deve-
lopment Corporation have corrobo-
rated the details given in the news-
paper !"~P()rt. The G. B. Pant Uni-
versity bave lodl!ed a complaint to 
the police and aU the' connected 'pa-
pers have been handed over to the 
Superintendent of Pelice, Gorakhpur. 
A detailed report on the result of the 
investigations carned out by the po-
lice has hoen caIl.ed for from the 
Government of ,(;ttar Pradesh. 
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